NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 05.02.2019 (TUESDAY)

Court—11
10:30 AM

In the court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).

For Hearing
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. | Comp. App. (AT) | S.K. Big Star Foods Ltd. & YogeshRaavi K. Sharat
No. 122 of 2018 Ors. Kumar
Vs.
TM-Food Processing Ltd.
&Ors.
With
2. | Comp. App. (AT) | K. Trinadha Reddy & Ors. Mohd. Wasay Khan GouthamShivsh
No. 163 of 2018 V/s. ankar (R1 to
TM-Food Processing Ltd. R9),
&Ors. Anandh K (R19
With to 22)
3. Comp. App. (AT) Rayudu Nagabhushan & Ors. John Mathew GouthamShivsh
No. 210 of 2018 \/s. ankar
S.K. Bigstar Foods Ltd. &Ors.
With
4. | Comp. App. (AT) | Kaja Gajendra Rao & Ors. John Mathew GouthamShivsh
No. 211 of 2018 \/s. ankar
S.K. Bigstar Foods Ltd. & Ors.
5. | Comp. App. (AT) | BS Limited Milan Singh Negi Raghvendra
No. 169 of 2018 | Vs. Singh-R3
Registrar of Companies &
Ors.
6. Comp. App. (AT) | Yamini Bipinchandra Shah Kishore Soni Isha Khanna
No. 250 of 2018 &Ors.
Vs.
Trimbak Estates Pvt. Ltd. &
Ors.
7. | Comp. App (AT) Dhananjay Krishnanath Aaditya A. Pandey Samrat K.
No. 322 of 2018 Gaikwad & Ors. Shinde-R1
\/s. Kaushik Poddar
Tuljabhavani Cold Storage (R-2)
Pvt. Ltd. & Anr.
8. | Comp. App. (AT) | The Rathna Textile Mills Pvt. B. Ragunath S. Santanam
No. 403 of 2018 | Ltd. & Ors. Swaminadhan
Vs.
V.R.A.R. Ramakrishnan
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